List of operational creditors (Government)

ANNEXURE 7
Name of the corporate debtor: Greesha Laboratories Private Limited , Date of commencement of CIRP 07-02-2022 ;
List of creditors as on 20-07-2023

(Amount in%)

Details of claimant

Details of claim received

Details of claim admitted
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Total 4,32,64,812| 1,96,85,814 0 0 0 0 0 0 2,35,78,998
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